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include demographic datauality check, formulating a suspension pojiaynder
which erring operators/supervisors can be blacklisted and debarred from undertaking
further enrolments, Furthethe UIDAI has firmed up an Enrolment centre monitoring
process by empanelling monitors, who can conduct surprise visits of these centres
periodically to check compliance of all process/guidelines. UIDAI has also decided
to carry out 100% manual check of all ‘Biometric Exception’ cases before taking up
the processing of the resident data packetAmthaar generatiomo dis-incentivize

the laissez faire approach of partners towards demographic data,qutlid has
decided to impose financial penalty of Rs 150/- per error packet and a penalty of
Rs. 500/- per packet for process violation or process non-compliance. Process
violation will also invite strict criminal proceedings against the concerned enrolment
operator and EAn addition to the financial penalt%& FraudAnalytics module is

also being deployed at the Central Identity Data Repository (CIDR) to track attempts
to fraud.

Four laning at NH-32

*391 SHRI ANKAJ BORA: Will the Minister of ROADTRANSPOR AND
HIGHWAYS be pleased to state:

(a) when the project of four laning of Numaligarh to Dibrugarh NH-32 was
sanctioned;

(b) whether it is a fact that four-laning project work has not yet started;
(c) if so, by when the project is expected to start; and

(d) the reasons for such delay in four laning in view of importance of this
National Highway in North-Eastern Region?

THE MINISTER OF ROAD TRANSPOR AND HIGHWAYS (SHRI C.P
JOSHI): (a) to (d) The work of 4 laning of NH-37 from Numaligarh to Dibrugarh
(178 km) has not been sanctioned yet.

Construction of roads assigned to private contractors

1*392. SHRI SHNANAND TIWARI: Will the Minister of ROADTRANSPOR
AND HIGHWAYS be pleased to state:

(a) whether it is a fact that during last years, the quantum of responsibility of
construction of roads assigned to the private sector has not been fulfilled within the
stipulated period;

(b) if so, the length of roads assigned for construction to private sector

TOriginal notice of the question was received in Hindi.



Written Answers to [3 MAY 2012] Sarred Questions 39

during each year from 2005-06 to 2011-12 and the quantum of actual construction
carried out each year; and

(c) the reasons for the difference in the target and achievement in the
said case?

THE MINISTER OF ROADTRANSPOR AND HIGHWAYS (SHRI C.P
JOSHI): (a) and (b) In highway projects, the completion schedule is mentioned in the
respective contractA status of projects assigned to the private sector
for construction of roads during 2005-06 to 2011-12 is given in the Statement
(See below).

(c) The reasons for delay in some cases are land acquisition, utility shifting,
forest and environment clearance and poor performance of concessionaire.

Statement

Satus of projects assigned to the private sector for construction of
roads during 2005-06to 2011-12

Year Tamget Achievement
(kms.) (kms.)
2005-06 1099 724
2006-07 817 636
2007-08 2885 1682
2008-09 3519 2205
2009-10 3165 2693
2010-11 2616 1881
2011-12 2500 2248

Getting back the social security money

*393. SHRI RAMA CHANDRA KHUNTIA: Will the Minister of OVERSEAS
INDIAN AFFAIRS be pleased to state:

(a) whether it is a fact that engineers, doctors, professionals and other
workers who are working in USA and European Countries are not getting back their
social security money deposited by them when they return to India;



